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Manipur to study certain condi
tions there. Their reports are 
under examination**.

But now, the hon. Minister says that 
this is confidential.

I  do not know what is the real posi
tion. Will he please explain?

Dr. Katju: I did not catch you.

Mr. Deputy-Speaker: We are un
able to ca t^  the point.

Shri L. J. Singh: The answer has 
ali'eady been given on a previous occar 
sion. and in order to have the answer 
clarified. I am putting a question. It 
is stated now that the report is confi
dential. but last time, in reply to 
a supplementary question, the Deputy 
Home Minister said.

“A number of recommenda
tions have been made and they are 
iiriffer the purview of the Minister 
for Food and Agriculture and the 
Mlntsfer^ of Irrigation and River 
Valley Projects.”
Dr. Katju: The consideration :on- 

tinues.

Shri L. J. Singh: And in reply to an
other supplementary qu^tion, he said:

“Now. this Commission went 
there to study the cause of the 
abnormal loss and damages due 
+o the surplus waters of the 
Irohtak lake so as to reclaim the 
marshy lands for growing more 
food and they have made a num
ber of suggestions which are 
under examination.^

May I know. Sir. what is ^he actual 
position now?

Shri Algu Rai Shastri: Is it a ques
tion or a statement?

Mr. Deputy-Speaker: The hon. Mem
ber has referred to Question No. 1006 
in his question itself. The hon. Minis
ter has considered all that. His atten
tion has been drawn to that,* and he 
li'as given the answer. It is a confiden
tial document,

Shri B. "Sr Murthy: When was the
recommendation' received. and how 
long do Government oropose to take 
to consider it.

Dr. Katju: It is a technical matter. 
The report has been at present refer
red to the Ministry of rrrfgation and 
Power, and they will examine it. It 
requires a lot df consideration, and it 
involves a lot of expenditure. There 
is no immediate urgency about it. 
Government will take one month or 
two months.

Shri T. N. Singh: May I submit that 
the information regarding actual re
clamation and other data may be sup
plied because they cannot possibly be 
confidential? Other points which do 
not relate to reclamation work itself/ 
may be held over.

Mr. Deputy-Speaker: That is a sug
gestion which the hon. Minister may 
take into consideration.

Shri L. J, Singh: \Vill the Minister 
be pleased to lay on the Table of the 
House the reports of the representative 
of Central Water and Power Commis
sion who accompanied the Deputy 
Minister on his visit to Manipur 
State?

Mr. Deputy-Speaker: The hon. Mem
ber says that some officer on behalf of 
the Central Water and Power Com- 
misshJh accompanied the Deputy 
Minister, and he made a report. He 
wants that report to be placed on the 
Table of the House.

Dr. Katju: That is the report which 
is confidential.

Illum ination  of G overnment Building  
ON Republic D ay

*940. Shri A. N. Vidyalankar: Will 
the Minister of Defence be pleased to 
state:

(a) whether it is a fact that some 
public buildiJigs including the Rashtra- 
pati Bhawan, Secretariat and India 
Gate had been decorated and profusely 
illuminated to celebrate the Republic 
day on the 26th January, 1953;

(b) whether it is a fact that the 
ParliamF,nt House was neither illumi
nated nor decorated; and

(c) why the Parliament House was 
not illuminated or decorated?

The Minister of Defence Organisa
tion (ShriTyagi): (a) Yes. The illumi
nations were, however, on a modest 
scale.

(b) Parliament House was not one of 
the buildings illuminated.

(c) With a view to keeping down 
the expenditure, only buildings on the 
direct line from Rashtrapati Bhavan 
to India Gate were included. Selec
tion of buildings not on the direct 
route would have meant deviation, 
longer leads and increased expendi
ture.

Shri A. N. Vidyalankar: I have not 
followed the reply to part (c).

Mr, Deputy-Speaker: He has said
that it would have involved increased 
expenditure. That is the point.
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Shri A. N. Vidyaftmkar: Was the
Parliament House not decorated, 
because it was considered less import
ant?

Shri Tyagi: No, Sir. There was no 
question, of minimizing the importance 
of the Parliament House. As I have 
already stated, the plan was to reduce 
expenditure on illuminations, because 
there were some other further activi-* 
ties taken up this year, and the Re
public Day was celebrated on a bigger 
scale. So, we had to cut expenditure 
on illuminations. In fact, the Defence 
Ministry wanted to have more build
ings for illumination, but I was then 
on the expenditure side, and I must 
confess that I myself was responsible 
for reducing the expense on illumina
tions.

Shri T. N. Singh: May I know whe
ther it was only the consideration of a 
few thousand rupees, which prompted 
the Government not to illumine the 
Parliament House?

Shri Tyagi: As I have stated already, 
the expenditure on other items was 
excessive, and we had to celebrate the 
day with other activities to make it 
more effective, and therefore illumina
tion was curtailed.

Shri T. N. Singh: Is it not a fact that 
during the 1950 celebrations, the Par
liament House was illuminated, and if 
so, why was it dropped this year?

Shri Tyagi: That year, the expendi
ture on illumination was about Rs. 4 
lakhs or so. But this year, there were 
some other further activities taken up, 
and therefore illumination was res
tricted to the buildings which fell in 
line from India Gate to Rashtrapathi 
Bhavan.

Shri T. N. Singh: What were the
further activities which were given 
preference to Parliament House being 
illuminated?

Shri Tyagi: There is no question of 
that. Parliament was not in session 
then, and that was also a reason.

Shrimati Renu Chakravar^rty: What
was the total expenditure incurred, 
and what is the expenditure now  being 
incurred fo r  the illum inations, which  
•Still continue? .

Shri Tyagi: The present expenditure, 
of course, will be small, because there 
are not very many illuminations, and 
it is only a few buildings which for 
the public benefit, are being illumina
ted at present. But the total expendi- 
t o e  on illuminations sanctioned for 
the Republic Day was Rs. 8,000.
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Repairing  M arine D ockyard, Port Blair

*943. Shri M. L. Dwivedi: (a) Will
the Minister of Hoyne Affairs be pleas
ed to state the reasons for the delay in 
repairing the marine dockyard cons
tructions at Port Blair.

(b) Has the marine department at 
Port Blair proved to be of great uti
lity in marine repair work both ta 
the Forest Department-owned boats 
as well as others?

(c) I f  so, are the activities being 
expanded?

(d) Sow long is it likely to take 
to put new machine tools in a suitable 
working accommodation?

The Deputy Minister of Home Affairs 
(Shri Datar): (a) Urgent repairs were 
carried out in the marine dockyard in ,
1945 and 1946. Further repairs had to 
be deferred as they could not be given 
priority over other immediate works.

(b; Yes.
(c) Yes.
(d) The new machine tools are al

ready installed in the building.

Shri M. L. Dwivedi: Are the Gov
ernment aware that as a result of the




